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CP NO.(IB)501/ALD/2019

Ms. Babita Jain, Advocate for applicant is present. None present for

respondent.

A perusal of the earlier order of this Court dated 28.01.2020 shows that on
that date, Ms. Tanisha Jahangir Monir, Advocate had appeared on behalf of
respondent and sought time for filing reply, but today neither anyone has appeared

on behalf of respondent nor any reply has been received.

Accordingly, two weeks further time is granted to the respondent for filing

reply, thereafter, one week time is granted to the applicant for filing rejoinder.

Put up on 30™ March, 2020. Ld. Counsel for the applicant shall inform the

learned counsel appeared for the respondent about the order of this Court passed

today in writing, within 48 hours.
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(JUSTICE RAJESH DAYAL KHARE)
MEMBER (J)
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